
NAME OF PRODUCT: Jeevan Anand (Life Insurance Corporation of India) 

KEY FEATURES 

IMPORTANT INFORMATION 

IT IS IMPORTANT TO UNDERSTAND WHAT YOU ARE BUYING. PLEASE READ THIS DOCUMENT 
CAREFULLY. IF YOU HAVE ANY QUESTIONS, PLEASE CONTACT LIFE INSURANCE CORPORATION 
OF INDIA (full contact details) 

1  Aim of  policy 
Combination of Endowment Assurance and Whole Life. Protection against death throughout lifetime. In case 
of survival, a lump sum consisting of Sum Assured plus vested bonus at the end of the selected term (Maturity 
date) shall be paid. 

2  Type of policy  With-profit plan. Share of profit is in the form of bonuses. Ask for further details regarding computation of 
bonus 

3 
On whom  policy 
can be taken 

Only self 

4 
Eligibility 
conditions 

Minimum Age: 18 years 

Maximum entry age: 60 years 

Maximum maturity age: 75 years 

5  Proof of age 
In case age is found to be higher than the actual age, the rights and remedies would get affected. 

6 
Premium 
payment mode 

Premiums are payable yearly, half-yearly, quarterly, monthly or through salary deductions as opted for 
throughout the selected term of the policy or till death, if earlier. 

7  Grace period  Grace period of one month but not less than 30 days for yearly, half-yearly or quarterly premiums and 15 days 
for monthly premiums. 

8  Policy term  Whole life policy with option of term for survival benefit on maturity. 

9  Sum Assured  
Minimum Sum Assured: Rs. 1 lac 

 

10  Policy flexibility  No flexibility except addition of Critical Illness rider after commencement of policy. Ask for further details. 

11  Policy surrender 

Policy can be surrendered for cash after premiums have been paid for at least three years.  

Minimum surrender value guaranteed: 30% of total amount of the premiums paid excluding premiums for 
the first year and all extra premiums and additional premiums for Accident Benefit. Cash value of any existing 
vested Bonus will be allowed. In case of early termination of the policy, the surrender value payable may be less 
than the total premium paid. 

12 
Benefits  not 
payable 

Suicide on any date before the expiry of one year from the date of the policy. 



13  Policy lapsation 
If after three full years of premium payment, subsequent premiums are not paid, policy shall not be wholly void 
but the Sum Assured shall be reduced (paid up value) and the policy shall not participate in future profits. Ask 
for details of computation of paid-up value. 

14  Policy forfeiture 
Where premiums are not duly paid or in case any condition is contravened or it is found that any untrue or 
incorrect statement is contained in the proposal, personal statement or declaration and connected documents or 
any material information is  withheld, , the policy shall be void  

15  Policy revival 
If policy has lapsed, it may be revived during the life time of the Life Assured, but before the end of the 
premium paying term and within a period of 5 years from the due date of the first unpaid premium on 
submission of proof of continued insurability. LIC reserves the right to accept or decline the revival of policy. 

16 

Free‐look 
provision and 
amount 
refundable 

If you are not satisfied with the terms and conditions of the policy, you may return the policy within 15 days 
from the date of receipt of the policy document. Premium refundable would be subject to a deduction of a 
proportionate risk premium for the period on cover and the expenses towards medical examination and stamp 
duty charges. 

17  Loans  Loans are granted where paid-up value is accumulated. Ask for full details regarding the terms and 
conditions. 

18 
Assignments and 
Nominations 

Notice should be submitted for registration in the policy servicing office. 

19  Benefits 

 

Benefits in case of death during the selected term: 
The Sum Assured along with the vested bonuses is payable on death in a lump sum. 
 
Benefits in case of survival to the end of selected term: 
The Sum Assured along with the vested bonuses is payable in a lump sum on survival to the end of the term. An 
additional Sum Assured is payable on death thereafter. 
 
Accident Benefit: 
An additional Sum Assured (subject to a limit of Rs.5 lakh) is payable in a lump sum on death due to accident 
up to age 70 of life assured. In case of permanent disability of the life assured due to accident this additional 
Sum assured is payable in instalments. 
 
Supplementary/Extra Benefits: 
These are the optional benefits that can be added to your basic plan for extra protection/option such as Critical 
Illness rider.  Additional premium is required to be paid for these benefits. Ask for further details. 

20  Agent 

Name of agent:                                Contact details: 

Your agent is subject to the Code of Conduct laid down by the Insurance Regulatory and Development Authority 
under IRDA regulations for agents. 

21  Complaints  In case you want to complain, please approach LIC office ( name of officer and contact details) 

22 
Escalation of 
complaints 

 

 

In case your complaint is not resolved by LIC or you are not satisfied with the resolution, you may approach 

(i). Insurance Ombudsman who is available in 12 cities in India. For further details you may visit www.gbic.co.in 
or www.irdaindia.org. (ii). IRDA’s Consumer Affairs department- e-mail: lifecomplaints@irda.gov.in 

 

 



20 
Benefit 
Illustration  

 

Age at entry:__________           Sum Assured:___________    Premium Paying term: __________ 

Mode of premium payment: _______________                       

Annual Premium: _______________________ 

 
 * In addition to the benefits given in the column, an Accident Benefit of Rs. 1,00,000 /- will also be 
available without payment of extra premium in case of death/disability due to accident 
 
 ** Benefit payable on death after the selected term. If the death occurs due to accident up to age 
70 an additional Rs. 1,00,000/- will also be paid. 

 The main objective of the illustration is that the client is able to appreciate the features of the 
product and the flow of benefits in different circumstances with some level of quantification. 
 
 Future bonus will depend on future profits and as such is not guaranteed. However, once bonus is 
declared in any year and added to the policy, the bonus so added is guaranteed. 
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